Government of Jammu and Kashmir
Civil Secretariat Home Department
Selnaggar/fantmu

Notification,

Jammu, the /ézz, July, 2020,

S0 l)_'b Wheteas, an 210482012, Police Station Pulwama received
reliabile mformation that an active terrorst pamely Latiel Ahnad Dar (@
Masood Sani 870 Gl Hassan Dar RO Panzgam was roaming in Khelan and

Ladermud areas. Accordingly, Police Pulwama laid a naka in the Khelan
and Ladermud areas; and

Whereas, a vehicle hearing registration No. JKO3A-3B0A was
mtercepted tor checking and Sapad Ahmad hehal $/0 Ab. Rashid Bhat R/O
Ladermud and Latiel Ahmad Dar $70 Gh, Hassan Dar R/0 Panzgam were
apprehended and during checking arms/ammunition viz AK 47 rifle-01,
AK Magazme 2 AK Rds-200, Grenade-01, Pistol-01, Pistal Magazine-01,

Pratel Rds-02 and Pouch-01 were recovered from the possession of the
accused boarding the vehicle; and

Wheteas, a case FIR No.10772012 u/s 307 RPC7/25 A
ACLIAIH ULA[P] Act 1967, come to be registercd in Police Station
Pulwama and investigation was taken up; and

Whereas, during investigation, the accused disclosed that he
was self-styled Divisional commander of HM outfit and (1) Manzoor
Ahmad Wani $/0 Gh. Qadir Wami R/0 Gulzarpora (2) Arshid Ahmad Dar
$/0 Gh. Qadir (4] Imuyaz Ahmad Guru §/0 Gh. Qadir R/0 Ghat Tokna and
the atorementioned arresied accused Sajad Ahmad Bhat had been working

for him The above named three accused persons alse came to be arrested
in the case, and

Whereas, during turther investipation 64 Kgs ot RDX were
recovered from a ludeout on the disclosure of accused Manzoar Alimad
: anz ;

\T\inm R/0 Gulzarpora and hupe quantity of electronic material being used
T
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for mansbactur o of D were alva recovered fram the rool ol g mosgue
A v bagre Glat Podeana an the disctosure of accused Arshid Abmad Dar and
ot oy Ahmed Garoo '\.llllilil‘rl}'_l'., thee sepzune maetmn' s ol recaversd

explosive materal were prepared, andd

Whereas an the basts of statements of witnesses, the
setzure memo o ud other evidence, the investipating athices has established
A prima lacwe case agamst the below mentioned accused persans under
section T TE Unlawtul Activities [Prevention) Act, 1967 and

SNa  Name of the accused ()ﬂ'encc i

! [ Latiet Ahmad Dar @ Masood | '1

| Sani $/0 Gh. Hassan Dar R/O | |

| _ | Panzgam | i

. " Manzoar Ahmad Wani b/ﬂ Gh |
fffff _Qadu RO Gulzarpora 13,18 ULA(P) .

3 Sajad Ahmad Bhat S/0 Ab. Act |
_Rashid Bhat R/0 Ladermud '

4 Arshid Ahmad Dar §/0 Gh. |
. Qadir R/0 Ghat Tokna | §
5 Imtiyaz Ahmad Guru S/0 Gh. é

| Qadir R/0 Ghat Tokna

Whereas, the Authaorily appointed by the Government under
sub-section (2) of section 45 of Unlawful Activities (Prevention) Act, 1967
has independently examined the Case Diary File and all the other relevant
documents relating to the case and has come to the conclusion that prima
tacie case is made out against the accused persons; and

Whereas, alter perusing the Case niafy File, the relevant
documents and also taking into consideration the views of the Authority
appomnted under sub-section (2) of section 45 of the Unlawful Activities
(Prevention) Act, 1967, the Government is of the view that there is
sulicient material and evidence available against the accused persons for

waf prosecution under the aloresaid provisions of law,
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the Government  her by acconds sanctin tos Lianchung prosecution
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against the above tamed accused persans ufs CH gl Vinlawiul Activaties

““'“'“““”} At 1967, o e FIR Na 107 /2012 ol tPolice Station
Pubwama

iy order of the Government ol Jamimu and Fashour

Sd/-
Principal Secretary 1o the Government
Home Department

No. llome/Pros/65/2013 Dated: /b .07.2020
Copy to-

| Joint Secretary (J&K) Ministry of Home Affairs, GOI New Dethi.
.2 Director, General of Police, &K Srinagar. The CD file in original is
returned herewith, receipt of which may kindly be acknowledged.

3. Secretary to the Government, Department of Law, fustice &
Parliamentary Affairs. (w7sc)
4 Private Secretary o pPrincipal Secretary 1o the Government, Home

Department.
5. Stock file.
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